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below Rs. 40. To that extent, the in-
terest. of the Prtnrers will be in"etec-
ted. 

SHRI p. G S!:N: Is it not a fact 
there is no buyer in the market? Nei-
til,,; the mill_owners nor the S.T.C. is 
bUYing raw jute. 

SHRI LOBO PRABHU: This is a 
btJguuting of many strikes of this kind 
-.nd the Government has a machinery 
and all these things are determined by 
adJudication at a legal level. I would 
like to ask the Government whether 
th"y are aware that the price of jute 
is going to be raised and of other com-
modities also in consequence and, if 
so, why do they not go in fOr adjudica-
tiun. 

SHRI B. R. BHAGAT: There has 
b""n no increase in the price of jute. 
& for the process of adjudication or 
arbitration or negotiation, in any 
strike, that matter is gone fnto right 
since the strike begins. 

SHRI INDRAJIT GUPTA: I pre-
sume that the Government is as inte-
!ested in earning foreign exchange as 
"he industry is in selling its goods and 
earning profit. I would like to know 
from the hon. Minister ,whether he 
feels that there is any substance in the 
industry's longstanding complaint that 
it is precisely because of the high level 
of expoli duty that they are losing 
their market.s I\br.,ad and i1 the, are 
losing markets, the Government is also 
losing foreign exchange. W1iat is the 
GO\'ernment's \iew f1!' Ihis? Do they 
consider the prevailing level of export 
duty to be so high that it is for that 
reason we are losing O~lr . :~~ n .. arket 
abroad. 

SHRI B. R. BHAGAT: In the last 
Budget, this questinn ,ps considered 
and ttl t h~ l!xt ent tJ-:e export duty' was 
(!oming in the way of its competltive-
ne.s. a corrective action was taken 
Even today, there is a diffetence bet~ 
ween the cost structure as given by 
the Jute Mills' Association and the 
Jute Commissioner. Secondly, the main 
factor that is coming in the wily is the 
ocmpetitiveness that is offered by the 
synthetics in the American markets. 

To that extent, the jute products which 
are experled ~e to be competitive 
and, frem that point of view, since 
there is a difference in the Jute Mills' 
Association and the Jute Commis-
sioner's cost statistics, the whole 
matter is being looked into by the 
Tariff Commission. We can have the 
whole picture of it only when the 
report comes. 

Restrictions on Stock of Cotton held 
by CcKten Mills 

'634. SHRI G. C. NAIK: 
SHRI S. XAVIER: 
SHRI R. R. SINGH DEO: 
SHRI R. K. AMIN: 

, SHRI J. MOHAMMED IMAM: 
SHRI D. R. PARMAR: 

Will the Minister of FOREIGN 
TRADE AND SUPPLY be pleased to 
state: 

(a) whether Government have laid 
down any rules in regard to the stock 
holding and purchase of cotton by the 
various' textile mills in the country: 

(bl if so. the li-easons therefor; 

(c) whether reports have been re-
ceived that certain mills are not adhe-
ring to these rules: 

(d) whether Government have es-
tablished contacts with the Indian 
Cotton Mills Federation in this regard 
with II view to ensuring that mills do 
not hold stocks o~ cotton in excess of 
the p r eCC '-;'J2J limit; and 

(el whether these curbs have given 
rise to certain difllculties for the tex-
tile indumy and resu lted in lay-off of 
workers and if so. to what extent? 

THE MINISTER OF FOREIGN 
TRADE AND SUPPLY (SHRI B. R. 
BHAGATl: (a) Cotton Control 
Order, 1955 contains provisions em-
powerin, the Textile Commissioner to 
re~te purchases' and $tockin& of 
cotton. While Textile Commissioner 
has not prescribed any limit~ or con-
ditions for purchase of cotton, he has 
fixed stock limits for cotton. 
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(b) There is considerable tiuctuation 
in the level of cotton production gi\'ing 
rise to variations in the availability 
aIld prices of cotton. Statutory pro-
visions for the regulation of stock 
holding and purchases of cotton help 
in the orderly marketing and equita-
ble distribution of the available quan-
tities of ~otton at reasonable prices. 

(c) No complaints have been recei-
yed recently. 

(d) It has not been found neces-
sary to make contracts with I.C.M.F. 
for enforecement of cotton stock 
limits. 

(e) No, Sir. 

SHRI G. C. NAIK: May ,I know 
what is the total stock posItion of 
catton with the textile mills as of to-
day, what is the total installed capaci-
ty of various textile mills, what is the 
percentage of utilisation of installed 
capacity and why there is no utilisa-
tion of the installed capacity? I would 
like to know from the :Minister whe-
ther it is due to the availability of 
cotton or otherwise. 

SHRI B. R. BHAGAT: This ques-
tion involves collection of statistics. If 
the hon. Member gives me notice, I 
will coHect the informatioft and sup-
ply it. 

MR. SPEAKER: There are six 
names clubbed together for this Ques-
tion. I see that a number of other 
friends also are very anxious to ask 
questions. What to do in such cases? 
This is a problem. . . 

SHRI S. K. TAPURIAH: Let those 
six be called first (Interroption) 

MR, SPEAKER: I do not deny 
them the right to ask questions. I see 
Mr. Banerjee and some other friends 
getting up. I would advise them not 
to get up till the list is finished. 

Mr. Naik may ask his second ques-
tion. He is asking questions calling 
for too many statistics. I would re-
quest him to ask a question which is 
relevant to the main Question. 

SHRI G. C. NAIK: May I know 
whether the attention of the Govern-
ment has been invited to a survey on 

cotton textile manufacturing compa-
nies for the year 1967-68 as published, 
in the Economic Times of 30th May 
1969 wherein it has been brought out 
that as many as eighty textile mills 
closed down and another thirty per 
cent of the total installed capacity re-
mained unutilised and that the profits 
of textile mills in general have consi-
dera1¥y dwindled in the recent past" 
andH~o, the reasons therefor? 

SHRI B. R. BHAGAT: It is a fact 
that a number of mills closed down. 
We have given the number of such 
mills repeatedly in this House. The 
spindles may be unutilised. But I can 
tell the hon. Member that any allo-
cation of cotton, particularly the glo-
bal cotton, is done on a systematic 
basis; the spindle capacity is taken in-
to consideration in alocating the cotton 
which is imported from outside. 

SHRI R. K. AMIN: May I know 
whether it is a fact that the limit pre-
scribed for stock holding does not 
allow the mills to ensure adequate 
stock to meet the requirements bet-
ween the end of a season and the be-
ginning of a new season. As you say, 
you do not allow them to hold stock 
and purchase beyond the limit pres-
cribed. Does it lead to the mills pur-
chasing and allowing the stock to reo 
main with the traders? 

SHRI B. R. BHAGAT: We have re-
ceived complaints that certain mills, 
particularly the mills which are more 
affluent, which can afford, keep their 
stocks with traders. But as this is an 
informal arrangement, we cannot trace 
it, how actually the position stands, 
But this is quite possible. 

SHRI R. K. AMIN: What about the 
first part of my question? The limit 
prescribed does not allow the mills to 
ensure adequate stock between the 
end of the' season and the beginning 
of the new season. 

SHRI B. R. BHAGAT: At a parti-
cular moment they can keep the stock 
that is prescribed-upto 2 1/2 months 
or four months. 
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SHRI R. K. AMIN: That does not 

-ensure them between the end of the 
season and the beginning of the new 
$eason. 

SHRI B. R. BHAGAT: For that I 
will have to look into the -chart of 
every mill at the end and at the be-

.ginning. 

SHRI J. MOHAMED IMAM: If the 
textile industry is to survive, if the 
textile mills are to survive. it is nece-
ssary that each mill keeps sufficient 
quantity of cotton. It is admitted that 
there is shortage of cotton in the 
country and it is necessary to import 
cotton from other countries. May I 
know what arrangements have been 
made to supplement the production of 
cotton in ImUa with imported cotton 
and from which country they have 
been obtaining this cotton and what 
arra!1gernents have been made? 

Secondly, how is this imported cot-
ton distributed among the "arious 
mills? Is it being done on a judicious 
and equitable manner? 

SHRI B. R. BHAGAT: According to 
the estimate of the FOOd and Agricul-
ture Ministry uptodate this year's in-
di genous cotton production wil! be 
higher than last year's by 3-4 Iakhs 
bales. Even then we are arranging 
import of about oj, lakhs bales of glo-
bal cotton and 2.5 lakhs bales of PL 
480 cotton if the latter is available and 
is authorised by the United States 
Government. 

SHID RANGA: What about the dis-
tribution? He has put a question--is 
there any system by which there 
would be equitable distribution -bet-
ween the various cotton mills in the 
different parts of India? 

SHRI 's. R. BHAGAT: About the 
mstrlbution of global cotton that Is 
imported, the poncy has been annOUD-
.ced. It is on the spindleship basis. 
Then there is a special allocation for 
co-operative mills. All that policy 
has been announced. It is on the 
same basis as for the last year. 

As for the indigenous cotton, the 
mills can buy and keep stock; that Is 
permissible. 

SHRI S. M. BANERJEE: I would 
like to know whether it is within the 
knowledge of the hon Minister that 
most of the textile mills which are 
producing medium and coarse yarn are 
in the grip of a crisis; if so, some of 
the mills which were closed have to 
be taken over by the Textile Corpora-
tion. . I would like to know whether 
any steps have been taken to see that 
these mills are taken over by the Tex-
tile Corporation and if so, the number 
of mills which have been taken over. 

SHRr B. R. BHAGAT: We have 
given that information earlier-the 
number of mills which are closed and 
which are weak. 

SHRr IS. M. BANERJEE: That is 
long ago. 

SHID B. R BHAGAT: If the hon. 
Member puts a question, I can give 
the information again. But I do not 
have the exact n,amber as to how 
many. I can give the number subject 
to correction, if the hon. Member 
wants, 15 mills are under the Autho-
rised Controllers before the Corpora-
tion carne. 4, Mills have been taken 
over 'by the Corporation. 7 are under 
consideration. This is the present 
position. This may change as per the 
report of the Investigation Commission. 

~" ~~ : ~'IfC ~ I 
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MR. SPEAKER: What can the 
Chair do? Six members club into 
one and then a number of members 
from outside this bracket also ask 
questions. I have been hardly able to 
do 4 questions a day. 
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